FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF RAGHUVANSHI COTTON GINNING AND

PPRESSING PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor RAGHUVANSHI  COTTON  GINNING  AND
PPRESSING PRIVATE LIMITED
2. Date of incorporation of corporate debtor 06/01/2006
3. Authority under which corporate debtor is | ROC— Ahmedabad
incorporated / registered
4. Corporate Identity No. / Limited Liability | U17110GJ2006PTC047456
Identification No. of corporate debtor
5. Address of the registered office and principal | Sur No. 34, Movia Paddhatital, Paddhari District
office (if any) of corporate debtor Rajkot — 360110, Gujarat
6. Insolvency commencement date in respect of | 06-01-2025 (Monday)
corporate debtor
7. Estimated date of closure of insolvency | 05-07-2025 (Saturday)
resolution process
8. Name and registration number of the | Truvisory Insolvency Professionals Pvt. Ltd.
insolvency professional acting as interim
resolution professional Reg. No: -IBBI/IPE-0103/IPA-2/2022-23/50020
9. Address and e-mail of the Interim Resolution | Truvisory Insolvency Professionals Private Limited
Professional, as registered with the Board 410, 4th Floor, Bluerose Industrial Estate, Near
Metro Mall and Tata Power Petrol Pump Western
Express Highway, Borivali East — 400066 Mumbai
Email Id: contactanshulgupta@gmail.com
10. | Address and e-mail to be wused for |332-333, 3rd Floor, Somdutt Chamber-Il, Bhikaji
correspondence with the interim resolution | Cama Place, New Delhi-110066
professional Email Id: ibc.raghuvanshi@gmail.com
11. | Last date for submission of claims 20-01-2025 (Monday)
12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives
are available at:

Not Applicable

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench, has
ordered the commencement of a Corporate Insolvency Resolution Process of RAGHUVANSHI
COTTON GINNING AND PPRESSING PRIVATE LIMITED on 06.01.2025 (Monday).




The creditors of RAGHUVANSHI COTTON GINNING AND PPRESSING PRIVATE LIMITED, are
hereby called upon to submit their claims with proof on or before 20.01.2025 (Monday) to
the Interim Resolution Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

RajeeV Digitally signed by

. Rajeev Ranjan Singh
Ranjan Date: 2025.01.09
Sing h 14:28:23 +05'30'

Rajeev Ranjan Singh

For and on behalf of

Truvisory Insolvency Professionals Private Limited

Interim Resolution Professional

In the matter of Raghuvanshi Cotton Ginning & Ppressing Private Limited
IBBI/IPE-0103/1PA-2/2022-23/50020

AFA valid upto: 31.12.2025

Email Id: ibc.raghuvanshi@gmail.com

Date :08.01.2025
Place : Delhi
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Regional Dffice, Surat : Westarn Businass Park, Puss ESSI'DN

et A :A’Cana ra Bank | 816 to 825, 8th Floor, Lidhna Magdalla Road,

IDFG First Bank Limited IDFC FIRST

{Farmerly known as IDFC Bank Lid) | CIN : LEST10TH2014PLCOSTTE2 Bank : Wesu, Surat - 395007, NDT":E
Registerad Office: - KRM Towers, Tth Floor, Hamington Foad, Chedpet, Chennak 600031, Tal ; +51 44 4564 4000 | Fax: 457 44 4564 4022 Iﬁﬁ“ﬂh*’ """"""‘ll Email : recoveryrasurati@canarabank com [For Immovable Properies)
APPENDIX- IV-A [See proviso to rule 8 (6) & 9 (1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES \Whereas, The undersigned being the authorized officer of the Canara Bank under the Securitization and Reconstruction of
E-Auction Sas Nolice for Sale of Immovatie Assets under the Sacuntsation and Recanstruction of Financia Assets and Enforcement of Secunty Inlarest Act, 2007 read wih provisa fo Financial Assets and Enforcement of Security Interest Act 2002 {Act 54 of 2002) (here in after referred to as “the Act™) and in
Hule 8 (&) & 8 (1) of the Securily Interast (Enlorcement | Rulas, 2002 axercise of powers conferred undar Section 1312} read with ruba 3 of the Security Interest (Enforcament) Rules 2002, issued a
Mabcs 15 heraby given (o the publks in ganaral and in pariicular to te Borrower (5], Go-Sorrowern (5] and Guarantor () as per column (i hat Be balow descnbed immovable propartes demand notice date noted against accounts calling tpon the Borrowers [/ Guarantors to repay the amount mentioned in the
a5 per column (v) morgagedicharged 1o the Secured Creditor, the passession of which has been taken by the Autharisad Officar of Farmarty known as IDFC Bank Ltd, will be sold on notices being further interest & Chargas lass recovery (if any) thereon within 50 days from the date of raceipt of the said natices.
“Asmahara s’ Asis whatis” and “Whatever thare 15" as described beraunder, fortha recovery of amaunt dua o IDFC FIRST Bank Limited (Formedy krawn as [DFC Bank Lid) frem The Borrower / Guarantos having failed to repay the amount, notice is hereby given to the Borrower / Guarantor and the publc

Borrawsr {s) and Co-Bormower (5} a5 pet colurmn (1),

i in general that the undersigrad has taken Possession of the properties descrbed harein bebow in agercise of powers conferred on
For detalled terms and conditions of the sale, pleasa refer 1o the link provided on [DFC FIRST Bank website Le. Wiwasdfcfiratbank. com 4 e i P

him undar Sub - section (4) of Section 13 of Act read with Rule B of the Security Interest (Enforcemant] Rules, 2002 an this below

5 b IEliill'.l i A & ] of élim | R 3 Eimllfr ] i d| B kel [ i A ) d mention dated.
emand MNatice FESImIE Mg QITOWer [5j, EServe ate an ate and ate and uiho e : : s ; s u
e e g n Bl e iahi I Brica Pl Tima'of Tima of Yima of Officir Mame & ; _The Enlrrmerfﬁtlﬂralnt?r |n|part||:ulﬂr and the Elutlll':; IE generaal‘l are I;ﬂreh',.' n:.:mrrlnmzd nog }{I -:l:al with the properties and any
and Guarantor (s] Armaunt Auction |[EMD Auction| Inspection Contact Number E:ll_lng with the properties will be sebgect to chargelu anara Bank for the amaunts EI.'II:| urther interast tharaon mEI.I'ItII:lI'rE'd
1| INRE 7125 Eok JEEAZE54 Hishan Maheshbhal T NE 28-Jan- 1A H—Jar- Name- Divyarajsinh Zaia against ?acr:]r z:::n:ﬁum_s herain tberlu_w TM'PTMM wdfn; guarantor's attantion |5 invited to provisions of sub section B of
Darmand Metice daled: Chavda & Chandani | #57620.75- | 4676287~ | 2025 2025 2025 |Contact Number- 9274207904 sechiofi-13 of the Act, inrespect of time evaikeinle, 1o redeem the secured assets.
12-Jun-2021 Kishanbhai Chavda 11,00 AM 10| 10,00 AM b | 10:00 AM 13 | Name- Chinmay Acharya DESCRIPTION OF THE IMMOVABLE PROPERTIES
1.00 Prd 8,00 PM 400 PM  {Cortact Number- 5574445644 N Shiy Date of Denand Date of
ama © e " v
(iv) MORTGAGED PROPERTY ADDRESS: All That Piece And Parcel of Residendial Flat Mo.8 Meaduring 41 8 Sq. Mt Builtup Arga On 15t Fioor In The Building Called Trupt R Thatica & Dakeriptios ot bt ally TYOPRTIN :'““5;'" "
Kiran" Containing Revenue Survay Mo, 24111 & 242/1-2-34, Plol No. 11 And 12, TP No.1, FP Plol Mo, 4101, 4172, Gity Survey Block No. 52, City Survey No.678, Mear Marsinh Os. Amount Rs. ranch Name
Mehta, B/H Jalaram Society, Jayshree Road. Junagadh, Tal & Dist Junagadh, State: Gujarat And. Bounded As:- East: Vrundavan Apartment. West: Chal & Block No.11, Nerth Block M. Nishad 25.10.2024 | Immovable Property Bearing Flot No. 361/B {As Per KJF Durasti, | o o o50e
Mo d & South: Openispace & Block No.8 edprazash Fulch o BRI N , Wlahawir Nager Hesidency, S
0 Vedprakash Fulchand Block Mo, §7/Fot Mo, 361/8), Mahawir N Resid did [E';rmllulﬂ:}
Drsclaimer: Please note that the said notice is issued for sale of immovable property only and IDFC FIRST Bank Limited has norghtfo sale of the movable asssts, it any, present & Wi Miaheid Rs. 8,76,127.48 | Block . i B0, Maa Bitck o Bl Mo -Karsl, Tl
at the immovable progarty, Lalmat Vedprakash | ason 29.10.2024 | Padsana, Dist - Sural. Bounded by :- East : Plot No 400, Waest (Bardoli
Sd- [Borrowver) & Intarest & Other | 7.50 Feat Wide Road, South ; Plot No. 362, North : Piot No, 360, i
Authorised Officer Charges theraon. | Name of The Title Holder, Mr. Nishad Vedprakash Fulchand. o)
IDFC FIRST Bank Limited . ; -
Legal Heirs of Late 25102024 Flat Mo, G-1, Admeasuring Supes built up Area 785 Sq. fisi.e and
; I
e rs. Sushilaben 83 5q, mirs, end built up srea 455 sg.ft 0,2 42,27 sq.mirs an
Date: 09.01.2025 (Formerly known as IDFC Bank Lid) Mrs. Sushilab 72 93 nd buil 455 saftie 42,27 d N
Gheate WD Shri Rs. 10,94,925.86 | carpet area 35.21 sq.mirs on the Ground Floor together with 15."an““]
Surgshbhal, Legal | ason 22.10.2024 | undivided proportionate share in the land ondermeath the building
Heirs of Late Mr. & Imtarest & Othar | wath all kinds apprurtenant thereto of the housmg buikdng knmem (Haiira
aﬁ - B k Union Bank Bhavan, Race Course Road, M EGA E - AU CTlﬂH 1!32‘:::5wTrTH I‘Eh:.:t;ldl Chobiie :::J F“:;Iz?:tgg '?ﬁ'ﬂfﬁfgﬁgﬂﬂ i?fg:ﬁ:ni'f: gﬁ;ﬁﬂ;ﬁ: '“:d'h“":l"'
o) U Uﬂlﬂ" aff:d Regicnal Office Rajkot. EALE NnTICE Jagannath Nevare Surat City |Choryasi), Dist-Sural. Bounded by :- East : Ad). Piot, i
G ‘.ﬂ “n_ - F . . i : ! n ; . Lo
mmmﬂhm v E Mail: crid.rorajkot@unionbankofindia.bank (For sale of Inmovable/Movable Properties) {Guarantor) West: Pasking, North ; Adj. Plot, South : Tirupati Apariment.
E Auction Sale Notice for Sale of Movablellmmovable Assels under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 Mr. Voghani 1N Irnnm'uz_:hla prnpm‘l‘g b&gnng ParmcA adr_nuasurmg A hae
Charmeshbhai Veghani Dharamshibhei 292,78 sq.mirs with construction of | 04.01.2025
read with provision to Rule 6{2) or B(6) of Securlty Interest ([Enforcement) Rules, 2002, b 3 i
o ) } : ) o : | i 5/0 Harjibhai, Rs. 45.51,464.11 | Ground Floor & 15t Floor adm. 90 Sg. mtrs. along with undnedad | {Symbaolic)
Motice is hereby given fo the public in general and in padicular 1o the Barrower's and Guarantor's, that the below described movablafimmaovable property morlgaged | charged 1o Unlon Bank Of India (secured . . . . ; :
; A = = S ; rs, Vaghani sangita | ason 27, 10.2024 | proportienate shane o the land an ol Ehi S Society Ko
I 8 h heland and COP of the said & K
cradior), possession of which has been Laken by the Authorized Officers of Union Bank of India, will be sold on “AS IS WHERE 18", © AS IS WHAT 15", and “WHATEVER THERE 15" basis , for recovery of (B = & Interest & Other | &5 "Enjoy-20" situated in land bearing, Black N, 1B0/A. lying (Hajira
respeciive duss menfioned hersunder against the securad assats mortgagedicharged to Uinion Bank of India, from  respactive borrowar(s) and guarantor(s). The resarnva price and eameast money daposit is Charges thereon, | being & situated at Vill Siméathu, Sub-Dist l]lpa'd Dist-Surat. | Ichehhagor
shcmn__there _againstean:h securad assel. The sake will be done I:n_y_rfhe unl:lersi_glnedthmqgh e-auction p]arfnrm provided here under : - o " | Bounded by -+ East : Adj Road, Wn;st . Block Na. 1!]4: Morth: Flot |  Branch
S Name of the Ainort-bicha Type of Reserve Pricel Ma. 9, South : Plot Mo, 7.
' . Description of the properties . EMDV Bid increase
Na. Borrower/Guarantor and Branch Details Recovered Possession Placs * Surat Sdi- Autharised Officer. Canara Bank
. amount in e ace : Sural /=, Authorise icer, Canara Ban
a1 Barrower : Mrs. Linaben Aka Kantaben (Proparty descriplion as specified in the sale Deed no, 1070 Dated 28.07.2013) Rs. 20,68,197.91 Physical Fs, .43 Lakh
| Kintbhai Fichadiya, A Residential Building No. 18 Constructed On The Land Of Sub Plot Mo, 63 To 73/18 With Total with further EMD 10°%
| Co-applicant : Mr. Kiritbhai P. Fichadia Land Area Ad. 77-58 Sq. Mis., Shualad Al Revenue Survey No. 363 Pakee 2, Al Vilage 1| interesl, Bid Increase 1% AUTHUM AUTHUM INVESTMENT & INFRASTRUCTURE LIMITED
| Branch : Panchavati (E-CB) Kagdadi, Taluka - Tankara , Dist. - Rajkot Withn The Limits of Kagdadi Gram Panchayal. | cost and expenses Regi. Off. : 707, Raheja Centre, Free Press Journal Road, Nariman Point, Mumbai-21.
| Branch Head : Mr. Atulkumar Aghara Landmark ; ‘Fitrkrupa Residency, Block Mo, 13 [(Comer), Opp. Shiv Dairy Farm, B/h Arpit Ph.: 6747 2117 Fax-6747 2118 E-mail: info@authum.com DEMAND NOTICE
| Contact : M. 99247 60035 Institute, Maar S5 nstifule of Pharmacy, off Rajkat-Morks Highway, Kagdadi, Tankara, Rajked, Whereas the borrowers/co-borrowers/guarantors/mortgagors mentioned hereunder had availed the financial assistance from
i Bounded : On the Morth : Building Mo. 17 on Sub Piot Mo 63 to 7317, On the South : 10-50 Authum Investment & .Infrastru.ctL'Jre L‘i‘mited(",‘AIIL”) (Rgsulting Company pursuant the demerger of lending business fr'om
: Meaters Wide Road, On the East : 7-50 Meters Wide Road, Onthe West : Buiding MNo. 19 Rellqnce Qomme_rcnal Finance Limited (“RCFL”) to AlIL vide NCLT order dated 19.05.2024) We state th_at despite having _avalled
- the financial assistance, the borrowers/ guarantors/ mortgagors have committed various defaults in repayment of interest
02 | viren Kishorbhai Siddhapura & | Property description as specified in the sale Deed no. 1243 Dated 04.09.2013) Rs, 20,12,265,17 Physical Rs. 6.14 Lakh and principal amounts as per due dates. The account has been classified as Non Performing Asset on the respective dates
| Arunaben Kishorbhai Siddhapura All that Pieca and Parcel of the Property consisting of Land, Area 828 25 Sq. FL, Block No. with further EMD 10% menti_oneg hekreunder, in thf[a tbo%ks Xfﬁ:lL_in zc(c)c#danc? X;}E theddiresc;tives_tfel?ying to ;sset clastsifi?gtionfislzgued t;yltze N?tion%l
| ; : 4 . ' ; b I ousing Bank, consequent to the Authorize icer o under Securitization and Reconstruction of Financial Assets an
1 E:::E:: Hﬁ:nhﬁ:mﬁﬁirﬂﬁgham ;;J:c:”g:m :iﬂe'nﬁsghﬁirﬂaarﬁaﬂTiﬁIEEHEE}'JhD‘c:? [E';HFI_&" f:l?dﬂa:ltl:lr:ﬁnl::kaﬁlﬁh E‘li:ll st Ellr::'iefpl;anseq Bid increass 1% Enforcement of Security Interest Act, 2002 & in exercise of powers conferred under Section 13(12) read with Rule 3 of Security
| B < Hr. - ! gt ! ) MBI, : . - Interest (Enforcement) Rules, 2002 issued Demand Notices on respective dates mentioned herein below under Section 13(2) of
| Contact : M. 99247 60035 No. 63 o 7314, B No. 14 (Residential], On the East : 7.50 Mis. Wide Road, On the West : BN, SARFAESI Act, 2002 calling upon the following borrowers/guarantors/mortgagors to repay the amount mentioned in the notices
| 24 (Residendial] together with further interest at the contractual rate on the amount mentioned in the notices and incidental expenses, cost,
: = 5 : . x : charges etc until the date of payment within 60 days from the date of receipt of notices. The notices issued to them on their last
03 | :I'S-:hﬂl’lﬂéf:h':']?ﬂ;:f —_— " gEF"dHHhT_: II:EIT'|. SI:EJEI':E &hslgd;ﬁﬂgmrl“?i”t gi”ﬂég*‘r?*- FF:‘wt:T g_‘r’;‘lﬂﬁhﬁ?‘?ﬁ'ﬁhwﬂr Rs. 18,44 446,32 Physical Rs. 15,72 Lakh known addresses have returned un-served and as such they are hereby informed by way of public notice.
| I d i 2han alpara (Fartmer, | Farswanath, e 1] L Iy L L Plot Mo, 204 fo 26, Mear Pa WK, Jamnagar with Turther EMD 10% sr. L No./N Of The B Add Co-B And NPA | Date Of Outstandi L
| Guarantor), Mr. Shaileshbhai Vallabhbhai Sakariya | Road, Rajkel. (Property description as specified in the Sale Deed No, RKT-3-RNP 5544 Daled interest. Bid Incraase 1% N;. oan No. / Name Of The Borrower / Address Gzar::::ma I:e el [k :mea ¢ uA?“ z:nltng Amooaunnt
| [Partner, Guarantar) £4.05.2012) Bounded : On the North : Flat Mo. 403, On the South : Open Parking and then | cost and expenses Director Name Notice
| Branch : Kalawad Road, Rajkot Wing-A, On the East : Opaen Parking, then Plot Mo, 21560 217, On the Wast : Stair, Flat No. 401 1 | RHAHAHMO000046709 2. 08/09/| 29- | Rs.27,85,030/- (Ru- Rs.
FEI’ﬂI‘IGh Head : Yogeshkumar Khyalia 1. KRUNAL JAGDISHBHAI SONI JAGDISH 2022 | NOV- | pees Twenty Seven | 19,80,000/-
| Contact: M.A7277 37232 é(')3| A;dit%/a HeightsRNr.d Subrfsh 3riggg POKARJI SONI 2024 #a;lkh Eigt(;t¥r:=_i:tle '(\II_?uptees
- ircle Keshavnagar Roa medaba ousan irty ineteen
04 | Mrs. Sandhiya Devi Harendrabhai Chobey Immovable Residential Property i.e Flat Mo, 101 on First Floor with Built-up Area adm: 654 30| Rs. 9,83,706.20 Physical | Rs.6.78 Lakhs gujarat-380013Also  At:  1488/6 Nava Only) Lakh Eighty
| & Mr. Harendra Kumar Kapildev Chobey Sq. Feat. PlotNo. 14 2, area known as “Anjall Park” of Rev. Survey No. 183 paikes of Village ; with further EMD 10%: Madhupura Outside Delhi Gate Ahmedabad Thousand
| Branch : Metoda Branch, Rajkot Khirasara, Tal, Lodhika, Dist Rajkot in the state of Guarat, Cwned by Mrs. Sandhiya Devi intesast, Bid Increase 1% /J*h";?dhabbhad. gulérﬁggg%ooﬁ A'S?\AA;;]KFU“"" Only)
| Branch Manager : Mr. Bhagvan Das Harendrabhai Chobe. Boundries : North - Margin thereafter Others Progerty, South : Flat No. | cost and expenses e Dol Gate Abmedated Ahnedbad
| Contact : M. 97522 44204 102, East : Margin thareafler Public Road, West : Staircass, Passage there after Flat Mo. 108 Gujarat-380004
05 | Borrower : Mr. Laljibhai Polabhai Kabira All That Piece And Parcel Of Residential Flat Na.103, 15t Floor, &mrut Villa Apariment, New|] Bs. 1572045815 Physical Rs. 8.50 Lakhs Description Of The Mortgage Property:- All Those Piece And Parcels Of 203 Aaditya Heights Nr. Subhash Bridge Circle
| & Mrs. Valuben Laljibhai Kabira Sukhsagar - 2 Of City Survey Ward No, 13(2, Caty Survey No. 394555 Of Revenue Survey No. & wilh furlhar EMD 103 Keshavnagar Road Ahmedabad Gujarat-380013 East — Flat Number Is 202. West — Flat Number Is 204. North — Flat
| Branch : 150 Ft Ring Road Paikee Of Rajkot, Adm Area : 32.81 5. Mir., (Property description as specified in the Registered interest, Bid Increase 1% flumber204 s Theresauth—Ttherads:0.40 ReatRead:
| Branch Manager : Ashok Kumar Sale Deed No. 1241 Dated 25.04.2016) Bounded : On the North by : Flat No. 104, On the| cost and expense v I A F A S UKHEHAI R B NDAVIVA 220({;8/ Nzgv F;‘l;s:él‘s#]‘:ft’; s mas00/)
Conftact : M. 95307 71204 south by : Space Margln thE_"ﬂﬂEF Road. Om the East by : Flat Mo, 102, On the West by Mandaviya Hasmukhbhai R Khodal Krupa NAYANABEN 2024 | Nine Lakh Sixteen (,’Qu‘;ees
, Open Space of Margin, thereafter Road Block No 45 St No 3 Surbhi Resi Kothriya | HASMUKHABHAI Thousand Four Twenty
| = = - Main R Rajkot Gujarat- 1 Also At H F Th
06 | Mirs. Kapilaben Pratapgiri Gosvami All that Piece and Parcel of House ! Piot No. 235, Ambaji Nagar - 2, Survey No. 59013, Rs.8.37,000.00 | Physical | Rs.531Lakhs Koda) Krabe Surbhl Beaidansy 1 Stroet Hontonny . Hhoaxn By
| Branch : Gandhidham (KFTZ) Viage : Varsamed, Taluka : Anjar, Kutch - 370 110 admeasuring 41.825 50. Mirs. (Propesty wath further EMD 10% No 3 Nr Shyam Kiran Park Nr Sumangal Thousand
| Branch Head : Mr. Krishna Kant Vyas description as specified in the Sale Deed No. 2700 Dated 25.04.2017) Bounded : On the North interast Bid Increase 1% Park Off Kothariya Road Kothariya Rajkot Only)
| Contact : M. 93169 13714 by : Plot Mo, 24/, On the South by : Plot Mo: 234, On the East by : PlotMo. 22/B, On the West] costand expenses gujarat-360004
: by £ 7.50 Mirs: Road Description Of The Mortgage Property:- All The Piece And Parcels Of Khodal Krupa Surbhi Residency 1 Street No 3 Nr
O | Sy s | Rewnl P o 30 00 P 1 C S Vo 190k 0 oo 2 v | e o3 | symote | me vt | || e R S S S e
[ o e BT ST - O S ER PRI DR LR Ao ST R A TSy e L W o . ATVNG R KO e S NI ; 3 |RHHTAHMO000060986 & 2, - | Rs.60,71,096.00/- | 14,26,000/-
| Branch : Surendranagar Chandra Shantilal Joshl. Boundaries : East : On that Direction the Road and Thereafter infarest, cosl Bid Increase 1% RHHLAHMO000060961 SUSHILABEN R :39;2 D°E3C_ ?Rupees Sixty (Rupees
| Branch Manager : Lalwani Love Kumar Ralngsanar Flals, West : On that Direction the Houses of Bharal Socety, North ; On that | and expenses RAMNAKSHATRA KATVARUKESAR VISHWAKARMA | 2020 | 2024 | Lakh Seventy One | Fourteen
| Contact : M. 98739 2122 Direction the 50 Ft Public Road, South : On that Direction the Property of Ashoknagar Society. VISHWAKARMA Thousand Ninety Lakh
- Scan her 16- Kaveri Villa Inside Hari Darshan Park Six Only) Twenty Six
= = E B/H Mony Hotel Road Isanpur Ahmedabad Th d
Date and time of Auction : 29.01.2025 from 12.00 NOON to 5.00 PM (UNLIMITED EXTENSION OF 10 MINUTES) o databni Gujarat. 382443 Also At16 Kaver Villa Mony Only) &
M e R L e e EE L B e e T T P AT e P e T T T : Hotel No Khancha Isanpur Ahmedabad Rs.
Property Inspection (BY TAKING PRIOR APPOINTMENT) Inspection Date : 24.01.2025, Time : 11.00 AM to 4.00 PM W & S untrinn Gujarat-382443  Also At Ramnakshatra 18,33,000-
E E Vishwakarma 16 Kaveri Villa Mony Hotel No (Rupees
s For detalled Terms and Cenditions of Sale, Please refer lo the link provided in hitps:iwww.unionbankefindia.co.n/auction-property/view-auction-property.aspx & Khancha Isanpur Gujarat-382443 LE:?hh}rehen
https:/ibaanknet.com a irty
* Perspective bidders may contact for more details to Mr. M. R, Jadeja - Mob. : 38252 89852 and Mr. Mukeshkumar Meena - Mob : 99604 93547, Th-g:;f:nd
o GETITDS shall be payable as per applicable Government Rules by purchaser on sale of Movablel/ Immovable Assels. Only)
AS PER SARFAESI Act, STATUTORY 15 - DAYS SALE NOTICE TO THE BORROWER/ GUARANATOR/ MORTGAGOR Description Of The Mortgage Property:- All The Piece And Parcels Of Row - House 16 - Kaveri Villa Inside Hari Darshan
= 3 ; = 3 ar ony Hotel Road Isanpur Ahmedabad Guijarat-
Park B/HM Hotel Road | Ahmedabad Gujarat-382443
The above mentionad Barrower's (8 ane hereby noficad 1o pay the sum as meanlionad in section 13 (2) Notios in full before the date of auction, faiing which proparty will ba awtlionad! sold and | - . — . .
: : Aylf ] n the circumstances as aforesaid, the notice is hereby given to the above borrowers, co-borrowers and/ or their guarantors
balance 'j”'_ﬂ‘ if any will b recovered _""‘“h '"[F-‘EST and cost from B':'rr':""""-'"rf_"r 'IH.JEFEI_I'lt-:d‘aI_MDrtg'_agG-r. . . . . . - (where ever applicable) to pay the outstanding dues as mentioned above along with future interest and applicable charges
Date : 09.01.2023, Place - Rajkot {In The Event Of Any Déscrepancy Between The English Version And Any Other Language Version Of This Auction Nodice, The English Version Shall Prevail]  Authorised Officer, Union Bank of india within 60 days from the date of the publication of this notice failing which further steps will be taken after the expiry of 60 days
of the date of this notice against the secured assets including taking possession of the secured assets of the borrowers and the
mortgagors under Section 13(4) of Securitisation and Re-construction of Financial Assets and Enforcement of Security Interest
Act. 2002 and the applicable rules there under.
Please note that under Section 13 (13) of the said Act, no Borrower shall, transfer by way of sale, lease or otherwise
any of his secured assets referred to in the notice, without prior written consent of the secured creditor.
Dated : 09.01.2025 Place: Gujarat Authorized Officer, Authum Investment & Infrastructure Limited

FORM A ! -z, i 2 =
PUBLIC ANMNOUMNMCEMENT d
iUnder Reguiation & of the Insolvency and Bankruptcy Board of India Hu me F I I'St FlnaﬂCE CGITI pa“y I I'I Ii':l L I m ItEd
{Insohvency Resolution Process for Gorporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF CIN: L65990MH2010PLC240703
F
RAGHUVANSHI COTTON GINNING AND PPRESSING PRIVATE LIMITED B - - - - - P = - = -
RELEVANT PARTICULARS Website: homefirstindia.com Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com
I, |Mame of comorate deblos RAGHUVANSHI COTTON GINNING AND
PPRESSING PRIVATE LIMITED APPENDIX- IV-A [See proviso to rule 8 (6)]
2. |Dateof incormoration of cormorat: 060172006 SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
disht y
- E = _ : S E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement)
3, |Awhority under which comerate debtor  [ROG - Ahmedabad e
i Incorported | regslaned ules,
4, |Comporati Identity No. ¢ Limited Liabdity [U17110GJ2006PTCO47456 Nodics 15 hereby given to the public in general and in particular Lo the Borrower (s) and Co-Borrower (5] a5 pes column (i) thal the below described immovabls properties as per colurmn (ill) morgaged/charged 1o the Secured Creditor, the physical
idemiification Mo, l'-*__tilrFt'r!ﬂrE defitor . " ; : possession of which has been taken by the Authonsed Officer of Home First Finance Company India Limited for realization of its dues plus interest as detailed hereunder and whereas conseguent upon fallure to repay the dues. the undersigned in exercise
3 :‘::;?;?:;‘I [{Iulu';-;:': ;";:ﬂ g:r;f]:ag %{&”;f&ﬁﬁgagﬁm Paddhen Dliswict of power conferred under Section 13(2) of the said Act proposes to reslize dues by sale of the said property’ies and it will be sold on “As is whereis”, “As is whatis”, and “Whatever there is” as described hereunder. The auctionwill be conducted “On Ling”, for
dabtor ' ' tha recovery of amount due from Borrower {8) and Co-Bormower [s) as percolumn (i), due to Home First Finance Company India Limited.
6. |Insohuncy cormincement dale in 06-01-2025 (Monday) B | Name PROPERTY ADDRESS Dt 5 = | Date of P EMD Date and Last Date & Time Number of
respect of comporate dabine L ema 2 H g ;
7. |Estimated date of chosure of insolvercy |05-07-2025 (Salurday) No. | Bomower (s} and Demand | MNotice | Possession| Price | Amount | Time of of Submission | Authorised
resolition process Co-Borrower (s) MNotice Amaunt Auction Of Emd & officer
8. |Mame and regestration number of $he | Truvisery Insohvency Profiessionals vl Lid Documents
reoivency prodessional aoting as Aag. Mo: -IBELTPFE-O1 03P -2/2 002 2- 2350020 — - - |
irferim resciufion protessional 1, Hajdlpsmh_ﬁh:mdgwnh Plat No, 25/, Sr::_ulh East comer pan, “Somnath”, Yoginagar (Gondal), Opp. BAPS | g3.00.2024 | 1468971 | 22-12-2024 | 1789550 | 178055 | 08-02-2025 07-02-2025 GBO99%4666
49, |Address and e-mall of the interim Truvisory Imsedvency Professionals Privale Limited Jel‘hu?. Bhimdevsinh Temple, Off. Rajkol Road, Opp. Kanya Shala, Area Yoginagar, Tal Gondal, Dist {11am-2pm) fupto Spm)
Riesoiuion Professional, 2 registered 1410, 41h Floor, Bhuerose Industrial Estate, Mear Metra Jarnsinh Jethava, chetanaba | Ragkot, Gujarat 360311 Bounded by NORTH-Property of Prafulaben Ninbhai Dave,
with the Board Ml and Tata Povwsr Petral Pump Wesssm Express bhimdevsinh jethava S0UTH-Road, EAST-Road, WEST-Property of Bhavnabehan Dhirendrabhai
Highvay, Borkeli East — 400066 Mambal Gandhi
Email Id: conlactanshulguplaiEgmai o -
10, |Address and e-mall 10 be used for 333-339, 30 Finor, Somadutt Chamber-1l, Bnkajl o | Harshadbhai Somabhai House-5BP 64656, Vallabhacharya Nagar 3,Opp. Ram Mandir, OFf. Rajkot - Morbi | p4.07-2024 | 11.33.615 | 2212-2024 | 1388200 | 138820 | (09-02-2025 07-02-2025 GBTI533009
conespondance wih the inerim Gama PMace, Mew Delhl- 110065 Jadav, Ramashbhai Vanwi | Highway, Nr. Vrundavan Socely Area, Vallabhacharya Nagar - 3, Ratanpar, City {H1am-2pm) (upto Spm)
RHUGH poToRaee Email 1d: 1 taghuanshi@gmad co) Rafko! Gujarat, 360003, Bounded by:- North:- Sub plot no 84+6511 to 5, South:- Plot
11, |Lasi die for submission of claims 20-011-2025 Monday) no 66, East-6.00 Mt wide road, West:- Plotno 62
12, |Cuasses of crediors, Itany, under [T :
ke () of Sub-section (6A) of saction 3 | Durgesh Chandwani Flat no - 401, Building no -X1-Umang Narol, Nr. Nageshvar Mahadev Mandir, Nr. | g4.04-2024| 685,730 | 28-12-2024 B, 10,000 81000 | 08-02-2025 07-02-2025 OF(1 270093
21 ascertained by the intenm resolitian Laxminagar Society, Off, Umang Naro! Road Ahmedabad Gujarat 382405 {11am-2pm) {upto Spm)
| [protessional _______________ [ i : '
13 Hamn}ﬁ of 'm“"'?’-'-'.: Professionals (M4 E-Auction Service Provider E-Auction Website/For Details, Alc No: for depositing Branch IFSC Name of
HIEPRRIED 10 B3 a5 MO Sed Other terms & conditions EMD/other amount Code Beneficiary
Reprasentaive of credions in a class —
(Thite names for gach class) Company Name - e-Procurement Technologies Ltd. {Auction Tiger), bt e homefirstindia.com 91 2020036268117- LUTIBOODO3G5 Authorized Officer
14. (%) Relevant Forms and ¥l linik: hifps://ibbi.govi Help Ling No .:079-35022160 7 148/ 152 hitps:\homefirst auctiontiger. net Home First Finance Company India Home First Financa
(o} Details af authorized represertatives | Mot Applicable Contact Person - Ram Sharma -B000023237 Limited - Company India Limited
e avarlable & . a-Mail i - ramprasad@avctiontiger.nel and support@auctiontiger nel Axis Bank Lid., MIDC, Andher: East.
Nofica is haretry given thal the National GCompany Law Trbunal. Ahmedabad Banch, has ordered tha - - : ; T = 3 r——— ; o 3 T :
cammencement of a Coporate Insalvency Rasolulion Process of RAGHUVANSHI COTTON Bid Increment Amount - Rs. 10,000/-. Tha sala will be dona by the undersignad through e-auction platform providad at the Wb Portal (hitps Whomefirst auctiontigar.net). E-Auction Tendar Documant containing online e-aucton bid form, declaration,
GINNING AND PPRESSING PRIVATE LIMITED ar 06,01.2025 (Monday). General Terms & Conditions of online atction sale are available at Portal Site. To the best of knowledge and information of the Authorized Officer, there is no ancumbrance on the properties. Howaver, the intending bidders should make their own
lfp;;'ﬂm E{Eﬂ:ﬁﬂ:ﬂfﬁf ff;:ﬁﬂﬁ:ﬁ':?ﬂg;:ﬁﬁﬂﬁ;ﬁ:ﬁ h:::;fﬂpﬁ mdependent inquines regarding the encumbrances, tille of propertyfies pul on avction and daims! nights/ dues! affectng the property, prior to submitting thesr bid. The e-Aucbon advertissment does not constilute and will not be desmed Lo constitule any
Rasoiilian Brotessianatatthe address mentioned agansiertyMo 10 ; # ' commitmentor any representation of Home First The property is being sold with afl the existing and future encumbrances whether known or unknown fo Home First. The Authorised Offices/ Secured Creditor shall not be responsible in any way for any third-
The financial creditors shall submitsneir claims with prood by glectranic means anly Al other creditorns party claims/ rights/ dues. The sale shall be subject to rules/conditions prescribed under the securitization and Reconstruction of Financial Assats and Enforcamant of Secunity InterestAct, 2002, In case of any discrepancy English Version of the Notice
ety st the cians weth procd in persam, by post or by eleciionis means 1
Submiszion of false or migieading proods of daim shall sbiract penalties. G Slﬁﬂfh- Wilbelreated ds authentic.
Fox st G bestualf 0f STATUTORY 30 days SALE NOTICE UNDER THE SARFAESI ACT, 2002
Truwizory Insolvency Professionals Privete Limited - ; - : 7 ; - -
interim Resolution Professional The borrower quarantars are hereby notified to pay the sum as mentioned in the demand notice along with uplo date interest and ancillary expenses before the date of e-Auction, fadling which the property will be auctioned! sold and balance dues, if any, will
I thie matier of Raghuvanshi Cotton Ginning & Ppressing Privade Limibed he racoverad with interest and cost
Date: 08.01 2025 iyt gl ;
Placs: Dethi Emall Id: |h;_mﬂf,.a;ﬂfﬁ'.,m,;[,mm Oate: 08-01-2025  Place: Gugarat Signed by Authonzed Officer, Home First Finance Company India Limited
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